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Whits Papsr on St*sl fcnwsrn*
THE MINISTER OF STEEL AND

MIMES (SHRI CHANDRAJIT YA»
DAV) I beg to lay on the Table
‘White Paper on Steel Industry’ (Hindi
and English versions) [Placed *«
Library. See No LT-10941/761

Notifications under Passports Act, 
1967 and Haj Committee (AMut.) 
RULES, 1974 with STATEMENT FOB DfcLAY

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI BIPINPAL DAS) ■ X beg to lay
On the Table—

<1) A copy each of the following
Notifications (Hindi and English \er- 
gions) under sub-section (3) of section
24 of the Passports Act, 1967 --

(i) The Passports (Amendment)
Rules, 1976, published w Noti- 
ficaiton No GSIL 247(E) id 
Gazette of India dated the
22nd March, 1976, together
with Erratum thereto

<u) G S R  293(E) published m Ga­
zette of India d 3 ted the 14th 
April, 1976 iPliCPd m Lib­
rary. See No LT-10942/76]

(2)(i) A copy of the Haj Committee
(Amendment) Rules, 1974, (Hinai and 
English versions) published m Notifi­
cation No S O 4407 in Gazette of India
dated the 11th October, 1975, under
sub-section (3) of section 17 of tbe
flaj Committee Act, 1959

(li) A statement (Hindi and English
versions) showing reasons for delay in
laying the above Notification [Placed
m Library. See No LT-1O943/70J

*S\01SS3j 0Hd NO XV£ 3LVXS IVHVftlQ

T rades, Callings and Employment
R ules 1976 and statement fo r  delay

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHR1MATI

StJWnLAaOHATDl): 3  beg to****B
*the Talfle —

(i) A copy of the Gujarat Slate
Tax on Professions, Trades. 
Callings and Employment*
Rules 1976, published in Noti­
fication No (GHN '27) » T > -
1176(S 27) (l)-TX in Gujarsdfc 
Government Gazette dated tb*
27th April, 1976 under sec­
tion 27 of the Gujarat State
Tax on Professions, Trades,
Callings and Employments
Act, 1976 read with clause (c)
(ill) of the proclamation dated
the 12th March 1976 issued
by the President m relation

to the State of Gujarat

(11) A statement (Hindi and 
English versions) explaining
the reasons for not laying the 
Hindi versions of the above 
notification

[Placed in Library See No LT-
10044/76]

R a il w a y  (W a r e h o u s in g  an d  W hah-  
f a c e ) A m e n d t  R t l e s  1976 and  S tate­

m e n t s  f o r  d elay

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MOHD SHAFI QURESHI):

On behalf of Shr. Buta Singh I beg to
lay on the Table—

(1) A copy each of the following
notifications (Hindi and English ver­
sions) issued under section 47 of the
Indian Railways Act, 1890 —

(i) The Railway (Warehousing and
Wharfage) Amendment Rulo»
1976, published m Notification
No SO 1191 m Gazette at
India dated the 27th March,
1976

(li) The Railways (Warehousing
and Wharfage) (Second Am­
endment) Rules, 1976, pubSMfc. 

*d  in Notification No 6 .0  14*0
tn GftMtte of India dsted t t *
17th April, 1676.


